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               S U P R E M E  C O U R T  O F  I N D I A
                       RECORD OF PROCEEDINGS

Civil Appeal No. 5988/2019

ANIMAL WELFARE BOARD OF INDIA & ANR.               Appellant(s)

                                VERSUS

PEOPLE FOR ELIMINATION OF STRAY TROUBLES. & ORS.   Respondent(s)

WITH

C.A. No. 5947/2019 (XI-A)
(IA No. 117316/2023 - APPROPRIATE ORDERS/DIRECTIONS)
 
Date : 12-07-2023 CA No. 5988/2019 and CA No. 5947/2019 were called
on for hearing today.

CORAM : 
         HON'BLE MR. JUSTICE J.K. MAHESHWARI
         HON'BLE MR. JUSTICE K.V. VISWANATHAN

For Appellant(s)
                   Mr. C. K. Sasi, AOR
                   Ms. Meena K Poulose, Adv.
                   
                   Mr. Sidharath Luthra, Sr. Adv.
                   Ms. Manisha T. Karia, AOR
                   Ms. Nidhi Nagpal, Adv.
                   Mr. Adarsh Kumar, Adv.
                   Mr. Aditya Kesar, Adv.
                   Mr. Rohan Trivedi, Adv.
                   
For Respondent(s)
                   Mr. Amol Chitale, Adv.
                   Mr. Nirnimesh Dube, Adv.
                   Mr. Ankur S. Kulkarni, Adv.
                   Mr. Susheel Joseph Cyriac, Adv.
                   Ms. Sonia Dube, Adv.
                   Ms. Uditha Chakravarthy, Adv.
                   M/S.  Lex Regis Law Offices, AOR
                   
                   Ms. Ruchi Kohli, AOR
                   Ms. G. Indira, AOR
                   
                   Mrs. D.Geetha, Adv.
                   Ms. Aswathi M.K., AOR
                   
                   Mr. Narendra Kumar, AOR
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                   Mr. Raghvendra Kumar, Adv.
                   Mr. Anand Kumar Dubey, Adv.
                   
                   Mr. Sanjay Kumar Visen, AOR
                   Ms. Ritu Rastogi, Adv.
                   
                   Mr. P. S. Sudheer, AOR
                   Mr. Rishi Maheshwari, Adv.
                   Ms. Anne Mathew, Adv.
                   Mr. Bharat Sood, Adv.
                   
                   Mr. Shibashish Misra, AOR
                   
                   Mr. Shantwanu Singh, Adv.
                   Mr. Ravi Dubey, Adv.
                   Ms. Pragya Singh, Adv.
                   Mr. Sunny Singh, Adv.
                   Mr. Akshay Singh, Adv.
                   Mr. Ashok Kumar Singh, AOR
                   
                   Ms. Hemantika Wahi, AOR
                   Ms. Anushree Prashit Kapadia, AOR
                   
                   Mr. Kunal Chatterji, AOR
                   Ms. Maitrayee Banerjee, Adv.
                   Mr. Rohit Bansal, Adv.
                   Ms. Kshitij Singh, Adv.
                   
                   Mr. Sunil Fernandes, AOR
                   
                   Mr. Sushil Kumar Sharma, Adv.
                   Mr. Pahlad Singh Sharma, AOR
                   Mr. Virender Kumar, Adv.
                   Mr. Manish Kumar Mishra, Adv.
                   
                   Mr. Chanchal Kumar Ganguli, AOR

                   M/S. Arputham Aruna and Co, AOR
                   
                   Mr. Manendra Pal Gupta, Sr. Adv.
                   Mr. V. N. Raghupathy, AOR
                   
                   Mr. Guntur Prabhakar, AOR

                   Mr. Ranjan Mukherjee, AOR

                   Mr. Ratnesh Kumar Shukla, AOR

                   Mr. Shree Pal Singh, AOR
                   
                   Ms. K. Enatoli Sema, AOR
                   Ms. Limayinla Jamir, Adv.
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                   Mr. Amit Kumar Singh, Adv.
                   Ms. Chubalemla Chang, Adv.
                   Mr. Prang Newmai, Adv.
                   
                   Mr. Dinesh Kumar Garg, AOR

                   Mr. B. Balaji, AOR
                   
                   Mr. Percival Billimoria, Sr. Adv.
                   Mr. Saurabh Kirpal, Sr. Adv.
                   Ms. Menaka Guruswami, Sr. Adv.
                   Ms. Jasmine Damkewala, AOR
                   Mr. Sourabh Malhotra, Adv.
                   Mr. Saurabh Chaudhary, Adv.
                   Ms. Vaishali Sharma, Adv.
                   Ms. Rachita Sood, Adv.
                   Mr. Divyam Khera, Adv.
                   Mr. Divyam Dhiyani, Adv.
                   Ms. Nishtha Tyagi, Adv.
                   
                   Mr. Rahul Chitnis, Adv.
                   Mr. Siddharth Dharmadhikari, Adv.
                   Mr. Aaditya Aniruddha Pande, AOR
                   Mr. Bharat Bagla, Adv.
                   Mr. Sourav Singh, Adv.
                   
                   Mr. Abhilash. M.R, Adv.
                   Mr. Sayooj Mohandas. M, Adv.
                   Mr. Jyoti Kumar Singh, Adv.
                   Mr. Amarnath Gupta, Adv.
                   Mrs. Sampa Sengupta Ray, Adv.
                   Mr. Jayant Kumar, Adv.
                   Mr. Abhinav Kumar Srivastava, Adv.
                   Mr. Vishal Arun, AOR
                   
                   Mr. Sidharath Luthra, Sr. Adv.
                   Ms. Manisha T. Karia, AOR
                   Ms. Nidhi Nagpal, Adv.
                   Mr. Adarsh Kumar, Adv.
                   Mr. Aditya Kesar, Adv.
                   Mr. Rohan Trivedi, Adv.
                   
                   Mr. Ajay K. Agrawal, AOR
                   
                   Mr. Anand Grover, Sr. Adv.
                   Ms. Mantika Haryani, Adv.
                   Mr. Bhanu Mishra, Adv.
                   Ms. Astha Sharma, AOR
                   

Mr. Lenin Hijam, Sr. Adv. Adv.G. 
                   Mr. Pukhrambam Ramesh Kumar, AOR

Mr. Karun Sharma, Adv.
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Mr. Upendra Mishra, Adv.

                   Mr. Avijit Mani Tripathi, AOR
                   Mr. T.K. Nayak, Adv.
                   Ms. Marbiang Khongwir, Adv.
                   
                   Mr. D.Kumanan, AOR
                   Mr. Sheikh F Kalia, Adv.
                   Mrs. Deepa. S, Adv.
                   Ms. Divya Singh, Adv.
                   
                   Mr. Aravindh S., AOR
                   Ms. Uma Bhuvaneshwari. C, Adv.
                   
                   Mr. Ajay Pal, AOR
                   Mr. Mayank Dahiya, Adv.
                   Ms. Sugandh Rathor, Adv.
                   
                   Mr. M. Shoeb Alam, AOR
                   
                   Mr. Ajay Singh, Adv.
                   Mr. Ram Kumar, Adv.
                   Mr. Rohit Sharma, Adv.
                   Mrs. Mahima  Bhardwaj Kalucha, Adv.
                   Mr. Vivek Narayan Sharma, AOR
                   
                   Mr. Pai Amit, AOR
                   
                   Mr. Percy Billimoria, Sr. Adv.
                   Ms. Anu Shrivastava, AOR
                   Mr. Divyam Khera, Adv.
                   

Respondent-in-person

Petitioner-in-person

                   Mr. Ankit Goel, AOR

                   Mr. Anish R. Shah, AOR

                   Mr. Ashwani Kumar Dubey, AOR

                   Mr. Santosh Sachin, AOR

                   Mr. Gopal Prasad, AOR
                   
                   Mr. Percival Billimoria, Sr. Adv.
                   Mr. Saurabh Kirpal, Sr. Adv.
                   Ms. Menaka Guruswami, Sr. Adv.
                   Ms. Jasmine Damkewala, AOR
                   Mr. Sourabh Malhotra, Adv.
                   Mr. Saurabh Chaudhary, Adv.
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                   Ms. Vaishali Sharma, Adv.
                   Ms. Rachita Sood, Adv.
                   Mr. Divyam Khera, Adv.
                   Mr. Divyam Dhiyani, Adv.
                   Ms. Nishtha Tyagi, Adv.
                   
                   Mr. Anand Grover, Sr. Adv.
                   Ms. Mantika Haryani, Adv.
                   Mr. Bhanu Mishra, Adv.
                   Ms. Astha Sharma, AOR
                   
                   Ms. Anne Mathew, AOR
                   
                   Mr. Percy Billimoria, Sr. Adv.
                   Ms. Anu Shrivastava, AOR
                   Mr. Divyam Khera, Adv.
                   
                   Ms. Mahalakshmi Pavani, Sr. Adv.
                   Ms. Swati Jindal, AOR
                   Ms. Prerna Kumari, Adv.
                   Ms. Arushi Kulshrestha, Adv.
                   Mr. Sowmya China, Adv.
                   Ms. Nidhi Kumar, Adv.
                   
                   Mr. Abhay Anil Anturkar, Adv.
                   Mr. Dhruv Tank, Adv.
                   Ms. Bhavya Pande, Adv.
                   Mr. Aniruddha Awalgaonkar, Adv.
                   Ms. Surbhi Kapoor, AOR
                   
                   Mr. S. Gowthaman, AOR
                   Mr. B Karunakaran, Adv.
                   Mrs. K Balambihai, Adv.
                   Mr. Ajith Williyam S, Adv.
                   Mr. Ajay Parbu S, Adv.
                   Mr. Shankar, Adv.
                   

Mr. Jaimon Andrews, Adv.
Mr. Piyo Harold Jaimon, Adv.
Mr. Firdouse C.P., Adv.

                   Mr. Naresh Kumar, AOR

                   Ms. Vipasha Singh , AOR
                   
                   Mr. P V Surendrnath, Sr. Adv.
                   Mr. Subhash Chandran K R, Adv.
                   Mr. Biju P Raman, AOR
                   Ms. Krishna L R, Adv.
                   Ms. Lekha Sudhakar, Adv.
                   Mr. Sawan Kumar  Shukla, Adv.
                   
                   Mr. Krishnan Venugopal, Sr. Adv.
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                   Mr. Krishnan Aggarwal, Adv.
                   Mr. Debmalya Banerjee, Adv.
                   Mr. Kartik Bhatnagar, Adv.
                   Mr. Rohan Sharma, Adv.
                   Mr. Anmol, Adv.
                   Mr. Nicholas Choudhury, Adv.
                   Mr. Shreesh Chadha, Adv.
                   Mr. Esha Dutta, Adv.
                   Ms. Priyanka Bangari, Adv.
                   Ms. Shaalini Agrawal, Adv.
                   M/S. Karanjawala & Co., AOR
                   
                   Mr. V. Chitambresh, Sr. Adv.
                   Mr. Karthik S.D, Adv.
                   Mr. C. Govind Venugopalan, Adv.
                   Mr. John Mathew, AOR
                   
                   Mr. Munawwar Naseem, AOR

Mr. Abhimanyu Tewari, Adv.
Ms. Eliza Bar, Adv.

Mr. Vikramjeet Banerjee, ASG.
Mr. R. R. Rajesh, Adv.
Mr. Sharad, Adv.

Mr. V. K. Biju, Adv.
Ms. Ria Sachthey, Adv.
Mr. Chetanya Singh, Adv.
Dr. Ranjeet Bharti, Adv.
Ms. Vijay Lakshmi, Adv.

Ms. Anjali Sharma, Adv.
Ms. Shagun Matta, Adv.

Mr. Puneet Singh Bindra, Adv.
Mr. Simranjit, Adv.

                   
          UPON hearing the counsel the Court made the following
                             O R D E R

Civil  Appeal  No.  5988/2019  and  Civil  Appeal  No.

5947/2019 are listed before the Court for hearing. 

In I.A. No. 117316/2023 (Application for directions),

it is urged by the learned counsel for the other side that

copy of the application has not been supplied.  Let a copy

of  the  application  be  supplied  by  13th July,  2023  and

response to the said application be filed within two weeks.
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Learned  counsel  appearing  in  I.A.  No.  119871  and

119872/2023 in Civil Appeal No. 5947/2019 submits that he

has filed applications on behalf of Kerala State Commission

for Protection of Child Rights asking for similar relief.  A

copy of the said applications be supplied to the other side

by 13th July, 2023.

During the course of hearing, it has been pointed out

by some  of the  intervenors, present  in-person or  through

counsel, that their applications for intervention have some

concrete suggestions to find out a solution to the present

lis.  Copies of these applications be also exchanged to the

other side and pleadings be completed with respect to these

applications within two weeks.

During  hearing,  we  find  that  there  are  some

applications pending in these two cases.  Therefore, by the

consensus of all the counsel present in the Court, we assign

Ms. Manisha T. Karia, Advocate, to compile all the pending

applications  specifying  relief  prayed  and  any  relevant

orders passed in this case or any connected cases on the

said issue along with reply of the parties.  

One compilation of the statute, rules and regulations

be also produced in this regard.  

Needful be done within two weeks. 

After compilation of these applications, reply and the

relevant provisions of the rules, these applications will be

taken up for hearing on the next date of hearing i.e., 16th

August, 2023.         

(NIDHI AHUJA)                (VIRENDER SINGH)
  AR-cum-PS                   BRANCH OFFICER
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